- 50

= «3% )
a,‘z\‘“ ‘\: . o .
: CENTRAL AIMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

- MA,59 of 1898
(OA,963 of 1992)

Date of Order: 06.5.98,

Presentt Hon'ble Mr,Justice S.N.Mallick,Vice-Chairman.

Hon'ble Mr.S.Dasgupta, Administrative Member.
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DR. T, XK. ROY K

VS
If"' | . UNION OF INDIA & ORS,

Fot the petitioner: Mr.P.B.Misra, counsel.

For the respondents: Mr,P,C,Saha, counsel,
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Heard on: 06.5.98,
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S.Dasgupta,A.M,

This Misc.Application no.59 of 1998 has géen
filed by the applicant seeking amendment to the Originalr“‘
Application in bringing on record certain subsequent -
deVeloéments and also making ceftain additional praYers
in the iight of thééédx developments, M.A, is allowé@ and
be made part of the Original Application. For convenﬁence
ot the Court, a Composite Application be filed by thg
applicant incorporating the amen&ﬁents, Respondents ére
given liberty to file additional reply to meet the aﬁended
paragrap@“withinv4 weeks and thd matter be listed for
hearing on 2,9.98. The applicant may file rejoinder, if any,

before the next date fixed. Miscellaneous Application stands

disposed No order as to costs.
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(S.Dasgupta)
Member(A) Vice
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~Chairman.,

s.b.




